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To

The Ld. Principal District & Sessions Judge (HQs). Central, THC.

The [.d. Principal District & Sessions Judge, New Delhi, PHC.

The Ld. Principal District & Scssions Judge. South, Saket,

The Ld. Principal District & Sessions Judge, South-East, Saket.

The Ld. Principal District & Sessions Judge. North-West. Rohini.
6. The Ld. Principal District & Sessions Judge, South-West, Dwarka.

. 7. The Ld. Principal District & Sessions Judge. West. THC.
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Sub.: Court Attachment of Trainee Officers of DJS in District Courts w.e.f. 04" to
26" December, 2025 fexcepr 06, 10 & 171% December, 2025).

Respected Sir/Madam,

A bateh of 51 (fifty-anc) newly appointed Officers to Delhi Judicial Service (DJS)
have reported to the Delhi Judicial Academy for their one year Induction Training Course.
As per the approved training module of the Induction Course, the Judicial Officers under
training are required to undergo Practicul Training in the District Courts.

[t is requested that as per schedule (Annexure *A*), the Trainee DIS Officers may
kindly be attached in the respective District Courts w.e.f, 04" to 26™ December, 2025
{exeept 06", 10" & 1™ December, 2025).

[f the Mentor Judicial Officer with whom the Traince DJS Officer has been
attached, happens to be on leave or is unavailable due to any administrative/ancitlary
reason, the trainee officer may kindly be attached with the Link Officer/another Judicial
Otticer of similar jurisdiction in your district. [n case the Mentor Judge is transterred., the
trainee ofticers may be attached with the successor Judge. In such an eventuality, copy of
the order of attachment may kindly be sent to the Academy for information and record.

With regards.
Yours faithtully,

@
(Rajesh Kumar Singh)
Encl.. As above
No. DJASAcd /Induction (DIS) Batch-2025/1970/2025/ 01" December, 2025
Copy for information to:
Fhe Trainee DIS Officers (through email oniv). i
’ " ‘ ]..\“\i-(; :\.«: I

(Rajesh Kumar Singh)
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Annexure

Practical Training of 51 newly appointed Officers of DJS (2025 Batch)

(Alphabetically)

w.e.l. 04" 10 26" December, 2025

(except 06", 10™ & 11" December, 2025)

| ::} Name of Traince Officer Name of Judicial Officer attached with District CE::;
1 {Abh:nav Sharma Ms. Deeksha Madaan Civil Judge South Sak

2 '.-\dit,va Vyas Ms. Poorva Mehra Civil Judge South-East | Sake

3 Akshay - | Ms. Richa Sharma SCJ-cum:RC West TH(

= [Akshay Jain Ms. Dhanashree Deka SCJ-cumn-RC Central TH(

5 [Alok Singh Ms. Pragati SCl-cum-RC South-West| Dwar
{6 [Anu Meena Ms. Dhanashree Deka SCJ-cumn-RC Central TH(
E i Anubhav Verma Mr. Kautuk Bhardwaj Civil Judge West THC
‘ N JAnusha Sharma Ms. Shilpi Singh ACJ-cum-CCJ-cum-ARC South Sake
) Benjamin Vanlalvena Ms. Ncha Priya SCJ-cum-RC South Sake
|10 [Bhavya Phutela Mr. Devanshu Sajlan CCJ-cum-ARC Central THC
11 Deepika Chaudhary Ms. Isha Thakur Civil judge South-East | Sake
13 [i3oepika Kamid Mr. Gaurav Sharma JSCC-cum-ASCJ-cum-GJ | North-West| Robin
i 13 |Deshna Jain Mr. Fahad Uddin SCJ-cum-RC South-East [ Sake
4 [Divesh Sawhney Mr. Sahil Gupta Civil Judge Central THC
15 |Harshita Gautam Mr, Vaibhav Pratap Singh Civil Judge New Delhi | PHC
16 [Ishita Pal Mr. Vaibhav Pratap Singh Civil Judge New Delhi | PHC
'7 [Karar: Sharma Mr. Ankit Mittal Civil Judge South Saket
18 jl-;;u-ccnu Negi Mr. Vipul Sandwar JSCC-cum-ASCJ-cum-GJ South Saket
19 ' Kritika Narayan Mr. Bharat Aggarwal ACJ-cum-CCJ-cum-ARC | Ceniral THC
20 'Kushagra Srivastava Mr. Gaurav Sharmna JSCC-cum-ASCJ-cum-GJ | North-West| Rohin
2 Love hindat Mr. Rabinjeet Singh JSCC-cum-ASCJ-cum-GJ | New Delhi | PHC
ir 22 Ivlayank CGupta Mr. Mayank Miltal SCJ-cum-RC North-West| Rohinj
o 23 IMeenad Gandhg Ms. Isha Thakur Civil Judge South-East | Saket
S Mudity Gairola Mr. Gopal Krishan JSCC-cum-ASCJ-cum-GJ | Central THC
25 [Nuveen Meena Mr. Vaibhav Chaurasia JSCC-cum-ASCJ-cum-GJ | South-West| Dwark
".‘.h Neha Guha Ms. Yashdeep Chahal Civil Judge ' South Saket
s Niharika Diwan Ms. Shruti Chaudhary SCJ-cum-RC New Delhi PHC
5 il e Mr. Fahad Uddin SCl-cum-RC South-East | Saket
29 |Prakhar Marmat Mr. Robinjeet Singh JSCC-cum-ASCJcum-GJ | New Delhi | PHC
' A0 [Pransho Shukla Ms. Shruti Chaudhary SCJ-cum-RC New Delhi | PHC
FL.‘I Preksha Jain « | Mr. Lalit Kumar Civil Judge West THC
:_,13 Priyadarskini Nancy Chaudhary | Mr. Rupinder Singh Dhiman ACJ-cum-CCJ-ARC New Delhi | PHC
; 3 Ms. Swayam Siddha Tripathy ACJ-cum-CCJ-ARC | South-West{ Dwark:
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3:) Name of Trainee Officer Name of Judicia! Officer attached with District ], (:‘:::;:h

34 |Raghavi Govil Mr. Sunil Khatri Civil Judge Central I!i(m .

35 [Ritu Meena Mr. Sukhman Sandhu AC)-cum-CCl-cum-ARC | South-West D il
~—736 |Riya MF Vivek Kumar Agarwal 1SCC-cum-ASCl-cum-GlJ West 1l B
_ 37 |Samridhi Talwar ‘M5 Neha Pandey JSCC-cum-ASCJ-cum-GJ West 1o

38 |Saurabh Kumar Ms. Poorva Mehra Civi] Judge South-kas: -

39 |Shalabh Deep Goyal Ms. Gita ACI-cum-CCJ-ARC | North-West ey

40 |Shikha Mukesh Meena Ms. Pragati SCJ-cum-RC Sl .o

4] |Shivam Bhatt Mr. Sukhman Sandhu ACT-cum-CCI-cum-ARC [South-West ™ Py 1 )

42 |Shivangi Meena Mr. Aakash Sharma Civil Judge Central . g

43 {Shreya Mishra Mr. Umesh Kumar JSCC-cum-ASCl-cum-GJ | Cenural Iilil

44 |Shublineet Singh Sarac Ms. Decksha Madaan Civil Judge South Nt
45 [Simran Walia | Mr-ishul Mehta ACI-cum-CCJ-ARC West | M
146 |Stuti Garg \_| Mr-Bev Saroha Civil fudge Wew | i

47 |Tabish Qamar Mr. Vaibhav Chaurasia JISCC-cum-ASCI-cum-GlI | South-Wew [)\\-..1 "\

48 |Tanisha Singh Ms. Yashdecp Chahal Civil Judge South Soh

49 | Vaibhav Mr. Rupinder Singh Dhiman ACI-cum-CCJ-ARC New Dethn | i

50 |Vedprakash Meena Ms. Swayam Siddha Tripathy ACJ-cum-CCJ-ARC South-West| 1ha.

51 |Yavnika Mr, Ajeet Narayan JSCC-cum-ASCJ-cum-GJ | South-East [ Sase
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THE OFFICE OF PRINCIPAL DISTRICT & SESSIONS JUDGE,

WEST DISTRICT, TIS HAZARI COURTS, DELHI
No.3Y 7YE = 3Y 762 Gourt. Attachment/JOTP/Gaz./PDJ/West/2025 dated

0 5 BEC 42

Copy forwarded for information and necessary action to :-

1. The Judicial Officer concerned of West District, Tis Hazari Courts, Delhi.
2. The Branch Incharge, Care Taking Branch, Tis Hazari Courts, Delhi for making
necessary arrangements.
3. For uploading on LAYERS.
,)n For uploading on centralized website through LAYERS.

o

(Harish Kumnar)
Officer-In-charge (Judicial Branch)/
District Judge (Commercial Court)-05

For Principal District & Sessions Judge (West)



